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ORDER

C.A. No. 13s/2015 In T.C.P. No. 32l58,59.397-398/CLB/MB/MAH/2015

1. The Learned Representatives of both the sides are present.

2. The Learned Representative opened the Arguments, to contrnue rest of the

Arguments of the counset of petition#H1l.to.2ou at 2.30 pM. r{''

3, Directions given in the Order dated 3'd October, 2015 in respect of

continuation of CLB Order dated 16fr April, 2015 shall remain as it is

unaltered, till the next date of hearing.

M.K. Shrawat
Member (Judicial)

Bhaskllf Pantula Mohan
Member (Judicial)
L9.O9.20t7
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